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 PAPERS  LAID  ON  THE  TABLE

 MARRIAGE
 Rutes,  978

 FOREIGN  (AMENDMENT)

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  ATAL  BIHARI
 VAJPAYEE):  I  beg  to  lay  on  the
 Table  a  copy  of  the  Foreign  Marriage
 (Amendment)  Rules,  978  (Hindi  and
 English  versions)  published  in  Noti-
 fication  No,  G.S.R.  570  (E)  in
 Gazette  of  India  dated  the  4th  Decem-
 ber,  1978,  under  sub-section  (3)  of
 section  28  of  the  Foreign  Marriage
 Act,  969.  [Placed  in  Library.  See  No.
 LT-3272/79],

 REVIEW  aND  ANNUAL  REPORTS  OF
 Mocut  Lines  Lm.  Bomsay  aND
 Surprinc  CorPoraTion  or  Inpra  Lrp.
 BomBay  For  1977-78  anp  ANNUAL
 Accounts  For  1977-78  oF  THE  VARIOUS
 Port  Trusts  AND  TWO  STATEMENTS  FOR

 NOT  LAYING  Tye  HINDI  VERSIONS

 “THE  MINISTER  OF  STATE  IN
 CHARGE  OF  THE  MINISTRY  OF
 SHIPPING  AND  TRANSPORT  (SHRI

 CHAND
 RAM):  I  beg  to  lay  on  the

 e:

 (l)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ves.
 sions)  under  sub-section  qa)  of
 section  69A  of  the  Companies  Act,
 1956:  —

 (a)  (i)  Review  by  the  Govern-
 ment  on  the  working  of  the  Mogul

 Line  Limited,  Bombay,  for  the
 year  1977-78,

 (ii)  Annual  Report  of  the  Mogul
 Line  Limited,  Bombay,  for  the
 year  i977-78  along  with  the
 Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and

 Auditor  General  thereon,  [Placed  in
 Library,  See  No.  LT-3273/79).

 (b)  (i)  Review  by  the  Govern-
 ment  on  the  working.of  the
 Shipping  Corporation  of  India
 Limited,  Bombay,  for  the  year
 1977-78,

 (ii)  Annual  Report  ‘of  the
 Shipping.  Corporation  of  India.
 Limited,  Bombay,  for  the  year
 1977-78  along  with  the  Audited.
 Accounts  and  the  comments  of
 the  Comptroller  and  Auditor
 Genera]  thereon,  [Placed  in.
 Library.  See  No,  LT-3274/79].

 (2)  A  copy  each  of  the  following.
 papers  under  sub-section  (2)  of
 section  03  of  the  Major  Port  Trusts
 Act,  963:—

 (i)  Annual  Accounts  (Hindi
 and  English  versions)  of  the  Bom.
 bay  Port  Trust  for  the  year
 1977-78  and  the  Audit  Report
 thereon.

 (ii)  Annual  Accounts  (Hindi
 and  English  versions)  of  the
 Kandla  Port  Trust  for  the  year
 1977-78  and  the  Audit  Report
 thereon,

 (iii)  Annual  Accounts  (Hindi
 and  English  versions)  of  the-
 Madras  Port  ‘Trust  for  the
 year  1977-78  and  the  Audit  Report.
 thereon.

 (iv)  Annual  Accounts  (Hindi
 and  English  versions)  of  the
 Mormugao  Port  Trust  for  the  year-
 ‘1977-78  and  the  Audit  Report.
 thereon.

 (v)  Annual  Accounts  (Hindi  and‘
 English  versions)  of  the  Visakha-
 patnam  Port  Trust  for  the  year:
 1977-78  ang  thea  Audit  Report.
 thereon,

 (vi)  Annual  Accounts  (Hindi
 and  English  versions)  of  the
 Cochin  Port  Trust  for  the  year
 1977-78  and  the.  Audit  Report
 thereon,

 (vii)  Annual  Accounts  of  the-
 Calcutta  Port  Trust  for  the  year
 1977-78  and  the  Audit  Report
 thereon.

 (viii)  Annual  Aceountg  of  the-
 Paradip  Port  Trust  fof  the  year
 1977-78  and  the  Audit  Report.


